Form 1

Form 1 (Punjab)

List of cases e-filed during the month of January, 2023

Sr.No. Court District Case No. Petitioner Name Vs Advocate Advocate Mobile Advocate E-mail ID D.ale oi: Date of e-filing
Respondent Name Number Registration
Amritsar Nil Nil Nil Nil Nil Nil Nil
Barnala Nil Nil Nil Nil Nil Nil Nil
Bathind Nil Nil Nil Nil Nil Nil Nil
Faridkot Nil Nil Nil Nil Nil Nil Nil
Fatehgarh Sahib Nil Nil Nil Nil Nil Nil Nil
Fazilka Nil Nil Nil Nil Nil Nil Nil
Ferozepur Nil Nil Nil Nil Nil Nil Nil
Gurdaspur Nil Nil Nil Nil Nil Nil Nil
Hoshiarpur Nil Nil Nil Nil Nil Nil Nil
Jalandhar Nil Nil Nil Nil Nil Nil Nil
Kapurthala Nil Nil Nil Nil Nil Nil Nil
Ludhiana Nil Nil Nil Nil Nil Nil Nil
Mansa Nil Nil Nil Nil Nil Nil Nil
Moga Nil Nil Nil Nil Nil Nil Nil
Pathankot Nil Nil Nil Nil Nil Nil Nil
Patiala Nil Nil Nil Nil Nil Nil Nil
Rup Nil Nil Nil Nil Nil Nil Nil
SAS Nagar Nil Nil Nil Nil Nil Nil Nil
Sangrur Nil Nil Nil Nil Nil Nil Nil
SBS Nagar Nil Nil Nil Nil Nil Nil Nil
Sri Muktsar Sahib Nil Nil Nil Nil Nil Nil Nil
Tarn Taran Nil Nil Nil Nil Nil Nil Nil
Chandigarh Nil Nil Nil Nil Nil Nil Nil
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Form 2

List of cases in which e-Payment of Court fees was made during the month of January, 2023

Form 2 (Punjab)

Sr.No. | Court District Case No. Petitioner Name Vs. Respondent Advocate D.ate of" Date of e-payment
Name Registration of Court fees
Amritsar Nil Nil Nil Nil Nil
Barnala Nil Nil Nil Nil Nil
Bathinda Nil Nil Nil Nil Nil
Faridkot Nil Nil Nil Nil Nil
Fatehgarh Sahib Nil Nil Nil Nil Nil
Fazilka Nil Nil Nil Nil Nil
Ferozepur Nil Nil Nil Nil Nil
Gurdaspur Nil Nil Nil Nil Nil
Hoshiarpur Nil Nil Nil Nil Nil
Jalandh Nil Nil Nil Nil Nil
Kapurthala Nil Nil Nil Nil Nil
Ludhi Nil Nil Nil Nil Nil
Mansa Nil Nil Nil Nil Nil
Moga Nil Nil Nil Nil Nil
Pathankot Nil Nil Nil Nil Nil
Patiala Nil Nil Nil Nil Nil
Rupnagar Nil Nil Nil Nil Nil
SAS Nagar Nil Nil Nil Nil Nil
Sangrur Nil Nil Nil Nil Nil
SBS Nagar Nil Nil Nil Nil Nil
Sri Muktsar Sahib Nil Nil Nil Nil Nil
Tarn Taran Nil Nil Nil Nil Nil
Chandigarh Nil Nil Nil Nil Nil
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Form 3

List of cases in which Electronic Service of Process has taken place during the month of January, 2023

Form 3 (Punjab)

Date of Electronic

Sr.No. | Court District Case No. Petitioner Name Vs. Respondent Name Advocate Date of Registration .
Service of Process
Amritsar Nil Nil Nil Nil Nil
Barnala Nil Nil Nil Nil Nil
Bathinda Nil Nil Nil Nil Nil
Faridkot Nil Nil Nil Nil Nil
Fatehgarh Sahib Nil Nil Nil Nil Nil
Fazilka Nil Nil Nil Nil Nil
Ferozepur Nil Nil Nil Nil Nil
Gurdaspur Nil Nil Nil Nil Nil
Hoshiarpur Nil Nil Nil Nil Nil
Jalandh Nil Nil Nil Nil Nil
Kapurthala Nil Nil Nil Nil Nil
Ludhiana Nil Nil Nil Nil Nil
Mansa Nil Nil Nil Nil Nil
Moga Nil Nil Nil Nil Nil
Pathankot Nil Nil Nil Nil Nil
Patiala Nil Nil Nil Nil Nil
R Nil Nil Nil Nil Nil
SAS Nagar Nil Nil Nil Nil Nil
Sangrur Nil Nil Nil Nil Nil
SBS Nagar Nil Nil Nil Nil Nil
Sri Muktsar Sahib ) ) 3 3
Nil Nil Nil Nil Nil
Tarn Taran Nil Nil Nil Nil Nil
Chandigarh Nil Nil Nil Nil Nil
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Form4

Form 4 (Punjab)

List of total no. of cases randomly allocated during the month of January, 2023

Case Count (No. of cases randomly

Sr.No. Court District Court Name Court No. Case Type allocated)
Amritsar Nil Nil Nil Nil
Barnala Nil Nil Nil Nil
Bathinda Nil Nil Nil Nil
Faridkot Nil Nil Nil Nil
Fatehgarh Sahib Nil Nil Nil Nil
Fazilka Nil Nil Nil Nil
Ferozepur Nil Nil Nil Nil
Gurdaspur Nil Nil Nil Nil
Hoshiarpur Nil Nil Nil Nil
Jalandh Nil Nil Nil Nil
Kapurthala Nil Nil Nil Nil
Ludhi; Nil Nil Nil Nil
Mansa Nil Nil Nil Nil
Moga Nil Nil Nil Nil
Pathankot Nil Nil Nil Nil
PATIALA Nil Nil Nil Nil
Rup Nil Nil Nil Nil
SAS Nagar Nil Nil Nil Nil
Sangrur Nil Nil Nil Nil
SBS Nagar Nil Nil Nil Nil
Sri Muktsar Sahib Nil Nil Nil Nil
Tarn Taran Nil Nil Nil Nil
1 ADJ Chandigarh Ms. Anshu Shukla ADJ 31 ARB 3
2 ADJ Chandigarh Ms. Anshu Shukla ADJ 31 EXE 4
3 ADJ Chandigarh Ms. Anshu Shukla ADJ 31 Commercial Suit 1
4 ADJ Chandigarh Sh.Jaibir Singh, ADJ 13 ARB 3
5 ADJ Chandigarh Sh.Narender, ADJ 16 ARB 3
6 ADJ Chandigarh Sh.Narender, ADJ 16 ARB 3

Page 4




Form 5

List of cases in which Case M.

Form 5 (Punjab)

Hearing was held during the month of January, 2023

Sr.No L. L. Date of Date of Case
) Court District Case No. Petitioner Name Vs. Respondent Name Advocate Registration Manage:ment
Hearing
Amritsar Nil Nil Nil Nil Nil
Barnala Nil Nil Nil Nil Nil
Bathinda Nil Nil Nil Nil Nil
Faridkot Nil Nil Nil Nil Nil
Fatehgarh
Sahib Nil Nil Nil Nil Nil
Fazilka Nil Nil Nil Nil Nil
Ferozepur Nil Nil Nil Nil Nil
Gurdaspur Nil Nil Nil Nil Nil
Hoshiarpur Nil Nil Nil Nil Nil
Jalandh Nil Nil Nil Nil Nil
Kapurthala Nil Nil Nil Nil Nil
Ludhi; Nil Nil Nil Nil Nil
Mansa Nil Nil Nil Nil Nil
Moga Nil Nil Nil Nil Nil
Pathankot Nil Nil Nil Nil Nil
Patiala Nil Nil Nil Nil Nil
R Nil Nil Nil Nil Nil
SAS Nagar Nil Nil Nil Nil Nil
Sangrur Nil Nil Nil Nil Nil
SBS Nagar Nil Nil Nil Nil Nil
Sri Muktsar
Sahib Nil Nil Nil Nil Nil
Tarn Taran Nil Nil Nil Nil Nil
1 Ms.Anshu Shukla, ADJ  [Chandigarh 6/2019 M/s Nector Biopharma P Vs M/s Unique Polytech Ind Sh. Ajay Pal Singh 26.08.2019 | 02-01-2023
2 Ms.Anshu Shukla, ADJ  [Chandigarh 386/2022 Kare Partner Group Vs Jospephs Hospital Society Sh. Sajal Kosar 21.4.2022 | 02-01-2023
3 Ms.Anshu Shukla, ADJ |Chandigarh 296/2022 Excel Automotives vs Ford India Itd Sh. Rohan Markanda 02.05.2022 | 02-01-2023
4 Ms.Anshu Shukla, ADJ |Chandigarh 27/2018 Bharat Aluminum Com Vs The Govt. of Pb Sh. Mandeep Singh 10.05.2018 | 02-01-2023
5 Ms.Anshu Shukla, ADJ  [Chandigarh 136/2015 Punjab Effluent Treatment Vs Ms. Effluent Sh. Sajal Kosar 01.7.2015 | 03-01-2023
6 Ms.Anshu Shukla, ADJ |Chandigarh 3/2021 State of Punjab Vs Aggarwal const. Sh. Dinesh Kumar 04.01.2021 | 03-01-2023
7 Ms.Anshu Shukla, ADJ |Chandigarh 333/2016 M/s Vibha Enterprises Vs M/s Honda Motor Sh. G.K. Verma 01.07.2016 | 04-01-2023
8 Ms.Anshu Shukla, ADJ |Chandigarh 960/2019 M/s DSC Ltd Vs M/s Shiv Shankar Sh. Rohit Khanna 09.5.2019 | 04-01-2023
Ms.Anshu Shukla, ADJ |Chandigarh 107/2017 Punjab State Electricity VS M/s Parmar Const. Co Sh. Paras Money 15.02.2017 | 05-01-2023
9
10 Ms.Anshu Shukla, ADJ |Chandigarh 841/2017 M/s Mahavir Agro Ind. Vs M.D Pb State warehouse Sh. Ravinder 13.11.2017 | 05-01-2023
11 Ms.Anshu Shukla, ADJ |Chandigarh 769/2022 A2Z Infra Engg. Vs Dakshin Haryana Bijli Sh. Alok Jain 10.11.2022 | 05-01-2023
12 Ms.Anshu Shukla, ADJ |Chandigarh 466/2019 Supreme Zanders Vs Pb State Federation Sh. Manjit Dhiman 18.4.2019 | 06-01-2023
13 Ms.Anshu Shukla, ADJ |Chandigarh 694/2021 Jai Ambay Filling Station Vs Indian Oil Corp. Sh. Vinay 06.10.2021 | 06-01-2023
14 Ms.Anshu Shukla, ADJ |Chandigarh 1432/2019 M/s Civtech Engg. P Ltd Vs Pb State Aggr Sh. Nikhil Handu 21.12.2019 | 07-01-2023
15 Ms.Anshu Shukla, ADJ  [Chandigarh 316/2020 The New India assurance Vs R N Kapoor Textiled Sh. Rajan Kumar 04.03.2020 | 07-01-2023
16 Ms.Anshu Shukla, ADJ |Chandigarh 6/2020 Ms Credo Brands Marketing P Ltd Vs Ms DLF Info Sh. Deepak Arora 30.09.2020 | 07-01-2023
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17 Ms.Anshu Shukla, ADJ |Chandigarh 570/2021 Shree Jindal Soya Ltd Vs S. N. Overseas Sh. Ashwani Kumar 22.07.2021 | 09-01-2023
18 Ms.Anshu Shukla, ADJ |Chandigarh 709/2022 Roshan Rajdeep Tollways Vs Secretary Sh Parveen Kumar 10.10.2022 | 09-01-2023
19 Ms.Anshu Shukla, ADJ |Chandigarh 662/2017 M/s Julka Foods Vs The Pb State Coop. Sh. Naresh S Rana 23.08.2022 | 09-01-2023
20 Ms.Anshu Shukla, ADJ |Chandigarh 776/2022 Chandigarh Housing Board Vs Satish Sh. Geeta Gulati 15.11.2022 | 09-01-2023
21 Ms.Anshu Shukla, ADJ |Chandigarh 1175/2017 Patel Infra Ltd Vs The Chief Engg Sh. Vikas Goyal 22.22.2017 | 10-01-2023
22 Ms.Anshu Shukla, ADJ |Chandigarh 406/2020 Pb Freedom Movement Vs M/s Deepak Builders Sh. Sahil Sharma 07.03.2020 | 10-01-2023
23 Ms.Anshu Shukla, ADJ |Chandigarh 965/2019 Pb Agro Food Grains Vs M/s Mann Rice Mill Sh. Karan singla 30.07.2019 | 11-01-2023
24 Ms.Anshu Shukla, ADJ |Chandigarh 245/2018 M/s Kaaru Vs Anandpur Sahib Sh. Naresh S Rana 10.04.2018 | 12-01-2023
25 Ms.Anshu Shukla, ADJ  |Chandigarh 429/2016 M/s R.R Agro Mills Vs Pb State Civil Supplies Sh Manjeet Pathania 11.08.2016 | 13-01-2023
26 Ms.Anshu Shukla, ADJ |Chandigarh 731/2018 State of Haryana Vs M/s Builders Sh. Kamal Kant 27.08.2018 | 13-01-2023
27 Ms.Anshu Shukla, ADJ |Chandigarh 596/2021 Director General Vs Hungama Digital Sh PP 28.07.2021 | 13-01-2023
28 Ms.Anshu Shukla, ADJ |Chandigarh 887/2018 OST Electronics VS Pb University Sh. Dinersh K 15.10.2018 | 13-01-2023
29 Ms.Anshu Shukla, ADJ |Chandigarh 668/2021 Raja Ram Contractor Vs UOI Sh. Rohan Markanda 27.09.2021 | 16-01-2023
30 Ms.Anshu Shukla, ADJ |Chandigarh 285/2016 Executive Engg. Vs Ms Des Raj Sh. G C Babbar 30.04.2016 | 16-01-2023
a3 Ms.Anshu Shukla, ADJ |Chandigarh 668/2013 Ms. B.R Aroraand Asso Vs The Chief Engg C.S Pasricha 20.05.2013 | 17-01-2023
32 Ms.Anshu Shukla, ADJ |Chandigarh 170/2019 Jai Bhagwati Engg. Vs The Pb State Sh. Ravi Sharma 22.02.2019 | 17-01-2023
33 Ms.Anshu Shukla, ADJ |Chandigarh 940/2019 M/s Malhotra Rice Vs The pb State Sh. Naresh S Rana 23.07.2019 | 18-01-2023
34 Ms.Anshu Shukla, ADJ  |Chandigarh 1233/2017 M/s Saptasha Solar VS M/s Sukhbir Sh. Vidit Garg 21.07.2017 | 18-01-2023
Ms.Anshu Shukla, ADJ |Chandigarh 136/2015 Pb Effluent Treatment Vs Ms Effluent Sh. Sajal Koser 01.07.2015 | 19-01-2023
35
36 Ms.Anshu Shukla, ADJ  |Chandigarh 408/2020 Pb Road And Bridge VS M/s som Datt Sh. Dinesh gupta 07.03.2020 | 19-01-2023
Ms.Anshu Shukla, ADJ  |Chandigarh 797/2022 Pop Hydro Energy P Ltd Vs Haryana Sh. Vinay Kashyap 18.11.2022 | 20-01-2023
37
38 Ms.Anshu Shukla, ADJ |Chandigarh 1/2021 Click Labs P Vs Code Brew Innovations Sh. Ajay Singh 07.07.2021 | 20-01-2023
Ms.Anshu Shukla, ADJ |Chandigarh 4/2022 Copenhagen Hospitality Vs A.R. Impex Sh. Manoj Kumar 09.02.2022 | 20-01-2023
39
2 Ms.Anshu Shukla, ADJ  [Chandigarh 1046/2018 Pranat Engg. Vs the Haryana Urban Sh. S. K Sandhir 14.12.2018 | 21-01-2023
4 Ms.Anshu Shukla, ADJ  |Chandigarh 630/2020 G.S Developers Vs Imperial Housing Sh. Mohit Chaudhary 26.11.2020 | 21-01-2023
0 Ms.Anshu Shukla, ADJ |Chandigarh 325/2020 M/s Singarni Collieries Co. Vs M/s Navdeep Traders Sh. Rajesh Sood 04.03.2020 | 23-01-2023
43 Ms.Anshu Shukla, ADJ |Chandigarh 833/2021 Satluj Const Vs Pb Mandi Board Sh. Naresh S Rana 03.12.2021 | 24-01-2023
Ms.Anshu Shukla, ADJ |Chandigarh 447/2016 M/s Ashok Sharma Vs Airport Authority Sh. Ashok Paul Jagg 02.9.2016 | 24-01-2023
44
Ms.Anshu Shukla, ADJ  |Chandigarh 20/2017 M/s Rama Ind Vs Pb State Warehousing Sh. Naresh S Rana 20.01.2017 | 24-01-2023
45
46 Ms.Anshu Shukla, ADJ  |Chandigarh 690/2021 Haryana State Road Vs Centrodorstory SH. Puran Chand 28.09.2021 | 25-01-2023
47 Ms.Anshu Shukla, ADJ  |Chandigarh 683/2021 Chandigarh Industrial And Tourism Vs Sunrise Int Sh. Vikas Sharma 17.09.2021 | 25-01-2023
18 Ms.Anshu Shukla, ADJ |Chandigarh 96/2020 M/S IS Proteins P Ltd Vs M/s S. N. Oversease Sh. Kamal Kant 23.01.2020 | 25-01-2023
9 Ms.Anshu Shukla, ADJ |Chandigarh 335/2016 UOI Vs Joginder Kumar Kawatra Sh. G. C Babbar 02.07.2016 | 27-01-2023
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50 Ms.Anshu Shukla, ADJ |Chandigarh 278/2017 Pb State Bus Stand Vs M/s NSP And co Sh. Ashok Sharma 29.04.2017 | 27-01-2023

51 Ms.Anshu Shukla, ADJ |Chandigarh 676/2016 PGI Vs M/s Omaxe Limited Sh. Anita Ahuja 12.12.2016 | 30-01-2023

52 Ms.Anshu Shukla, ADJ |Chandigarh 1/2017 M/s Omaxe Ltd Vs Post Graduate Institution Sh. Karan Garg 23.12.2016 | 30-01-2023

53 Ms.Anshu Shukla, ADJ |Chandigarh 111/2017 M/s Jaiprakash Associates Vs MC Chd Sh. R.S Walia 18.02.2017 | 31-01-2023

o4 Ms.Anshu Shukla, ADJ |Chandigarh 389/2018 Pb Infrastructure VS Spirit Global Const. Sh. Varun Katyl 31.05.2018 | 31-01-2023
_— ) M/S MALHOTRA RICE AND GENERAL MILLS VS. PUNJAB AGRO

55 Sh.Jaibir Singh, ADJ  |Chandigarh ARB/2/2023 FOODGRAINS CORP LTD. SH. RAMAN SIHAG FOR PETITIONER 04.01.2023 | 04.01.2023

5 Sh.Jaibir Singh, ADJ  [Chandigarh ARB/58/2023 GURINDER SINGH GILL VS. MOHINDER PAL SATIJA SH. PARAS MONEY GOYAL FOR PETITIONER 17.01.2023 | 17.01.2023

5 Sh.Jaibir Singh, ADJ  |Chandigarh ARB/82/2023 | WS JAI SHREE RICE M'LLS(;/SNZB';;AB STATE CIVIL SUPPLIES SH. MUKAND GUPTA FOR PETITIONER 27.01.2023 | 27.01.2023

5 Sh.Jaibir Singh, ADJ  [Chandigarh EX/675/2022 | M/S GODWANA ENGINEERS LTD VS. PUNJAB WATER suPPLY | SH- JAGDEEP SINGH RANA FEORRDJ*(', ?ND SH. HARISH RIKHARIADV. | 47 11 2022 | 03.01.2023

59 Sh.Jaibir Singh, ADJ  |Chandigarh ARB/522/2022 MANHAS BUILDER VS. WISDOM ARK SCHOOL SH.N.8. RANA FOR PETITIONER, 1SH- NIKHIL HANDU FOR RESP.NO.[ 5 07 2022 | 04.01.2023
- ) SH. P.K KUKREJA FOR APPLICANT AND SH. PARAS MONEY GOEL 06.01.2023

60 Sh.Jaibir Singh,ADJ  |Chandigarh ARB/11/2021 | VIKSON SECURITIES PVT. LTD VS. NEHA GUPTA AND OTHERS | b e o™\ 07 511 DEEPAK BHARDWAJ FOR RESP. NO. 2 AND 2 | 6012021 | 0770 5052

61 Sh.Jaibir Singh,ADJ  |Chandigarh EX/246/2022 KANDHARI BEVERAGES PVT. LTD VS. SUZLON ENERGY LTD MS. SWEETA SAILI FOR DH AND SH. AVNEET CHEEMA FOR JD | 07.04.2022 | 07.01.2023

62 Sh.Jaibir Singh,ADJ  |Chandigarh EX/247/2022 KANDHARI BEVERAGES PVT. LTD VS. SUZLON ENERGY LTD MS. SWEETA SAILI FOR DH AND SH. AVNEET CHEEMA FOR JD | 07.04.2022 | 07.01.2023

63 Sh.Jaibir Singh,ADJ  |Chandigarh EX/248/2022 KANDHARI BEVERAGES PVT. LTD VS. SUZLON ENERGY LTD MS. SWEETA SAILI FOR DH AND SH. AVNEET CHEEMA FOR JD | 07.04.2022 | 07.01.2023
. ) M/S CHAMKOR RICE GENERAL MILLS VS. PUNJAB STATE CIVIL | SH. VISHAL SODHI FOR APPLICANT AND SH. ASHOK SHARMA FOR 07.01.2023

o4 Sh.Jaibir Singh,ADJ  |Chandigarh ARB/574/2017 SUPPLIES CORP. LTD RESPONDENT 04.07.2017 | 502053
o ) SH. HARISH CHHABRA FOR DH AND SH. ARVIND MARKAN FOR JD

o Sh.Jaibir Singh,ADJ  |Chandigarh EX/405/2018 M/S MADHVA BARAMPUTRA VS. STATE OF PUNJAB NO. 4 AND 5, SH. AJAY SAPHAYIA FOR PIDB. 07.04.2018 | 07.01.2023
. ) SH. SURAJ PREET SINGH FOR PLAINTIFF AND SH. SANJEEV

66 Sh.Jaibir Singh,ADJ  |Chandigarh CS/2/2022 NOVEX COMMUNICATIONS PVT LTD VS. HYATT REGENCY SHARMA FOR DEFENDANTS NO. 1 T0 4 08.04.2022 | 007.01.2023
o . DAMLER FINANCIAL SERVICE LTD VS. DELCRAY CABLES PVT. SH. VIPUL DHARMANI FOR PETITIONER AND MS. SEEMA

67 Sh.Jaibir Singh,ADJ  |Chandigarh ARB/966/2019 MAHENDRU FOR RESPONDENT 31.07.2019 | 13.01.2023

68 Sh.Jaibir Singh,ADJ  |Chandigarh EX/ 522/2022 DALJEET VS. STATE OF PUNJAB SH. ANUBHAV BANSAL FOR DH 24.08.2022 | 11.01.2023

69 Sh.Jaibir Singh,ADJ  |Chandigarh EX/523/2022 DALJEET VS. STATE OF PUNJAB SH. ANUBHAV BANSAL FOR DH 24.08.2022 | 11.01.2023
s ) SH. INDERJIT SINGH FOR OBJECTOR AND SH. MANOJ DHIMAN FOR

70 Sh.Jaibir Singh,ADJ  |Chandigarh ARB/395/2022 TATA MOTERS LTD VS. PUNJAB BUS METRO SOCIETY RESPONDENT NO. 1 AND 2 09.05.2022 | 12.01.2023

" Sh.Jaibir Singh,ADJ  |Chandigarh ARB/821/2021 M/S DHALIWAL OIL CARRIER VS. HPCL SH. RK. SYAL FOR APP;'EQQTNQN?TSS'SPARVEEN SHARMAFOR | 30 11.2021 | 16.01.2023

72 Sh.Jaibir SinghADJ _|Ghandigarh ARB/606/2022 | EXECUTIVE ENGINEER VS. W/S DASM CONSTRUCTION CO. PVT.[SH. HARISH RIKHARI FOR| Pi‘ggg}l;l\l%R :\ND SH. KARAN VERMA FOR| o o0 | 16 012023

73 Sh.Jaibir Singh, ADJ  |Chandigarh ARB/768/2017 PUNJAB SMALL INDUSTRIES VS. M/S ANIL AND COMPANY | o R-C- SHARMAFOR PETITIONER AND SH. P-S. RANAFORRESP. 15, 16 5917 ;gg] gggg

74 Sh.Jaibir Singh,ADJ  |Chandigarh EXE/22/2021 ANIL AND COMPANY VS. PUNJAB SMALL INDUSTRIES SH. R.K.SYAL FOR DH AND SH. VANEESH KHANNA JD 11.01.2021 ;gg] gggg
o ) SH. SUNNY KUMAR GP FOR OBJECTORS AND SH. AJAY SINGH

75 Sh.Jaibir Singh,ADJ  |Chandigarh ARB/414/2022 STATE OF PUNJAB VS. MADHVA BARAHAMPUTRA RAWAT FOR REP. NG, 1 13.05.2022 | 17.01.2023
s ) SH. SUNNY KUMAR GP FOR OBJECTORS AND SH. AJAY SINGH

7 Sh.Jaibir Singh,ADJ  |Chandigarh ARB/415/2022 STATE OF PUNJAB VS. MADHVA BARAHAMPUTRA RAWAT FOR REP. NO. 1 13.05.2022 | 17.01.2023
s ) FRONTIER AGROTECH PRIVATE LTD VS. M/S JINDAL SH. ASHOK PAUL JAGGA FOR PLAINTIFF AND SH. VIKAS SHARMA

77 Sh.Jaibir Singh,ADJ Chandigarh CS/1/2022 PESTICIDES FOR DEFENDENT NO. 1 08.04.2022 | 18.01.2023
_— , SH. ABHISHEK KHULLAR FOR APPLICANTS AND SH. KANWAR

- Sh.Jaibir Singh,ADJ  |Chandigarh ARB/731/2022 M/S MANCHANDA AUTO VS. TVS CREDIT SERVICES LTD CHAUDHARY FOR RESP. NO. 1 AND 2 26.10.2022 | 19.01.2023
. . MS/ SUDARSHAN RICE MILLS VS. PUNJAB STATE CIVIL SH. KANWALJIT SINGH ADV. FOR PETITIONER AND SH. KESHAV

7 Sh.Jaibir Singh,ADJ  |Chandigarh ARB/217/2018 SUPPLIES KATARIA ADV FOR RESP. NO. 1 AND 2 10.04.2018 | 19.01.2023

80 Sh.Jaibir Singh,ADJ  |Chandigarh EX/635/2022 KIRAN IMPEX VS. M/S HEALTH BIOTECH LTD SH. ARSHDEEP BHULLAR FOR DH 01.11.2022 | 20.01.2023

s1 Sh.Jaibir Singh,ADJ |Chandigarh ARB/115/2018 | CHRISTIAN MEDICAL COLLEGE VS. M/S INDER MOHAN SINGH | o1+ VIVEK MOHAN SHARMA Fdio?:' AND SH. RK. SYAL FORRESP. [ 1 03 5018 | 21.01.2023

82 Sh.Jaibir Singh,ADJ__|Chandigarh ARB/118/2018 | CHRISTIAN MEDICAL COLLEGE VS. M/S INDER MOHAN SINGH | ="'+ VIVER MURARSTARMATLI DITANDSH RRSTAL TORREST-101.03.2018 | 21.01.2023

83 Sh.Jaibir Singh,ADJ  |Chandigarh ARB/691/2021 CHANDIGARH ADMINISTRATION VS. UNITECH LTD SH. HUKAM SINGH GP F%g;gg;f%%’*f AND SH. KARAN NEHRA | 4 10,2021 | 21.01.2023
o ) SH. KARAN NEHRA ADV. FOR PETITIONER AND SH. HUKAM SINGH

54 Sh.Jaibir Singh,ADJ  |Chandigarh ARB/825/2021 UNITECH VS. CHANDIGARH ADMINISTRATION P FOR RESPONDENT 02.12.2021 | 21.01.2023
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85 Sh.Jaibir Singh,ADJ _|Chandigarh EX/670/2021 RAJA RAM & SONS VS. UOI SH. ROHAN MARKANDA FOR DH AND SH. VIKAS KASHYAP FOR Jds. | 21.12.2021 | 24.01.2023
56 Sh.Jaibir Singh ADJ _|Chandigarh ARBJ20/2022 CREATIVE cmT@; S/Eg}/;ecchsT b;% t/_?b.AKSHAJ HI-TECH SH.AP JAGGA FOR PETITIggSEFI’? ’\/‘\g‘? SH. NAVEEN KUMAR FOR | o 04 5000 | 25 01.2023
87 Sh.Jaibir Singh,ADJ  |Chandigarh EXE/161/2022 TCIFREIGHT v%;ggdégssnégi?gpemﬂw MILK SH.MANINDER ARORA FOR DH AND SH. AJAY SOOD FORJD | 23.02.2022 | 27.01.2023
o Sh.Jaibir SinghADJ _|Chandigarh ARB/5G/2022 | PUNJAB STATE COOPER/;_‘(I':II\/FERI\IAEIII_GKHI_ZI’_RODUCERS FED.LTD. VS. | SH. AJAY SOOD FOR PETITRI(égEg’\ﬁ:I’\ISN?_H. MANINDER ARORA FOR | o0 01 05 | 27012023
89 Sh Narender ADJ, |Chandigarh CS 17/2022 BHARAT ALUMINUM COMPANY VERSUS STATE OF PUNJAB DINESH KUMAR GOEL 26.10.2022 | 04.01.2023
90 Sh Narender ADJ, |Chandigarh ARB 770/2017 M/S SWADESHI CEMENT LTD VERSUS STATE OF PUN. KSHITIJ SHARMA 25.10.2017 | 07.01.2023
91 Sh Narender ADJ, [Chandigarh ARB 273/2017 | THE PUNJAB STATE COOPERATIVE VERSUS M/S GANESH RICE JAGDISH RAM SYAL 29.04.2017 | 07.01.2023
92 Sh Narender ADJ, |Chandigarh ARB 480//2021 | A2Z INFRA VERSUS MORINDA COOPERATIVE SUGAR MILLS VIKAS SHARMA 05.03.2021 | 07.01.2023
93 Sh Narender ADJ, [Chandigarh CS 15/2022 M/S RAM ADVERTISING LTD. VERSUS M/S ELEVATIONS RAMNIK GUPTA 17.10.2022 | 11.01.2023
94 Sh Narender ADJ, |Chandigarh CS 1/2016 MS LANCER PHARMA VERSUS MS KARBON MEDICARE VIKAS JAIN, GAURAV 12.04.2016 | 11.01.2023
95 Sh Narender ADJ, |Chandigarh ARB 77/2017 MS TERRIER UTLITY SERVICES VERSUS PSCS MANJIT SINGH 06.01.2017 | 11.01.2023
9 Sh Narender ADJ, |Chandigarh ARB 120/2017 M/S SHIVANGI RICE MILLS VERSUS DRIECCTOR FOOD MUKAND GUPTA 03.03.2017 | 12.01.2023
97 Sh Narender ADJ, |Chandigarh ARB 101/2017 MS MAAN BROTHERS RICE VERSUS PSWC MUKAND GUPTA 14.02.2017 | 16.01.2023
98 Sh Narender ADJ, |Chandigarh ARB 816/2022 PSCS VERSUS M/S MALERKOTLA RICE MILLS SUKHPAL P. SAINI 25.11.2022 | 17.01.2023
99 Sh Narender ADJ, |Chandigarh ARB 273/2017 THE PSCS AND MARKETING VERSUS M/S GANESH RICE JAGDISH RAM SYAL 29.04.2017 | 17.01.2023
100 Sh Narender ADJ, |Chandigarh ARB 391/2017 M/S MALERKOTLA RICE VERSUS THE PSCSC LTD AJIT PAL SINGH GULTANI 20.05.2017 | 17.01.2023
101 Sh Narender ADJ, |Chandigarh ARB 16/2017 M/S RISHI RICE MILLS LTD VERSUS THE PSCSC LTD NARESH S RANA 18.01.2017 | 18.01.2023
102 Sh Narender ADJ, |Chandigarh ARB 541/2017 THE PSCS VERSUS M/S SHIV SHAKTI RICE MILLS AS WALIA 05.07.2017 | 30.01.2023
103 Sh Narender ADJ, |Chandigarh CS 4/2022 VISHAL JINDAL VERSUS GIRDHARI LAL JINDAL AJAY MEHRA 22.08.2022 | 31.01.2023
104 | Sh. Jagdeep Sood, ADJ |Chandigarh ARB/217/2017 BHUPINDER VS KOTAK SH. RAMESH KUMAR 12.07.2017 | 06.02.2023
105 | Sh. Jagdeep Sood, ADJ |Chandigarh ARB/311/2018 KAMLA DEVI VS SHRI RAM TRANSPORT SH. SUNIL NARANG 14.05.2018 | 21.03.2023
106 | Sh. Jagdeep Sood, ADJ |Chandigarh ARB/241/2018 RADHA TRADING VS MAGNMA FINANCE SH. GAGAN AGGARWAL 11.04.2018 | 13.03.2023
107 | Sh. Jagdeep Sood, ADJ |Chandigarh ARB/291/2018 M/s SAHIB VS BHARAT SANCHAR SH. ASHOK PAUL 07.05.2018 | 10.02.2023
108 | ST RETCMEWE IGhandigarh 194/2021 M/S GUJRAT IND. VS. PB. FIN.CORP. MANDEEP SINGH KHILLAN 03.02.2021 | 11.01.2023
109 [ ST TP RATOTEWE T chandigarh 317/2020 BOARD OF TRUSTEE VS. PB.ST.IND.DEV. GAGAN ANAND 14.02.2020 | 16.01.2023
o [ > ""‘,{'ﬁ'”""""' Chandigarh 753/2017 M/S RAGHAV VS. M/S EAST AJIT SINGH 05.05.2017 | 23.01.2023
m Sh'T'P'%JFé%"dhawa' Chandigarh 1011/2014 ORIENTAL INS. VS. NEW AGGARWAL DINESH MADRA 24.05.2014 18|'SOF1§§§['>’D
112 S TP, RETAWE, I Ghandigarh 898/2016 M/S NECTOR VS. NATIONAL VECC. VISHAL KUMAR 18.05.216 | 09.01.2023
13 | ST TPSTRITONEWE T ehandigarh 2337/2014 DEEPAK WATCH VS. M/S DEVRAJ PARDEEP BEDI 06.10.2014 | 27.01.2023
114 | ST RATOTEWE T chandigarh 1171/2020 M/S PUSHPAK VS. MEDIA ADVT. D.RKAITH 02.09.2020 | 18.01.203
ns [>T ""Z;J'%Q'”""W" Chandigarh 1169/2016 KWALS HOSPITALITY VS. INT. COMM. DEEPAN SHARMA 13.07.2016 | 17.01.2023
116 | ST RATOTEWE T ehandigarh 724/2020 BRAND CONN. VS. RAYAT J.S.THAKUR 20.06.2020 | 04.01.2023
n7 | > ""Z;J'%Q'”""W" Chandigarh 2229/2015 M/S LIFE VS. TREEWELL SUNEET SHARMA 05.12.2015 | 11.01.2023
1g | OmTTOrREOTEWE  ghandigarh 1896/2014 BAJAJ ELEC. VS. AREN ENTP. RAJA BAHADUR SINGH 19.08.2014 | 18.01.2023
119 S TS R ANaWa,  Iohandigarh 1922/2015 ALCHEMIST VS. R.P.TRADERS BARUN JASWAL 09.10.2015 | 03.01.2023
120 [>T ""Z;J&Q'”""Wd' Chandigarh 425/2017 APEX METAL VS. M/S MALWA GURDIT' SINGH SAINI 16.03.2017 | 04.01.2023
121 SIS R AW, Iohandigarh 195/2021 GUJRAT POWER VS. PB.FIN. MANDEEP SINGH KHILLAN 03.02.2023 | 11.01.2023
122 of T 'V'zg'“”"‘”"' Chandigarh 803/2018 AK.ADVT. VS. AMAR UJALA HARI OM CHOUDHARY 03.05.2018 | 27.01.2023
123 | STTPSTRITONEWE T epandigarh 1703/2017 NEW DADILA VS. SINGLA BUILDERS ARIF QURESHI 26.10.2017 | 16.01.2023
124 [ M "“'i'ﬁﬁ'“"""”"' Chandigarh 1377/2016 WHITE WATER VS. THAKUR ASHISH BANSAL 09.08.2016 | 05.01.2023
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Form 6 (Punjab)

C d Commercial cases disposed during the month of January, 2023
‘Whether
Urgent Relief Number
of days
was sought
and Pre- Nature of for
Sr.No. Court District Case No. Petitioner Name Vs Re- Advocate D.ate oi:‘ Institution Dal.e'of D'ays for Disposal Dflle of execu- | execution Act Section
spondent Name Registration Mediation Decision | disposal |(Contested/Sett| tion of decree | of decree
. led) from date
did not take of
place decision
(Yes/No)
Amritsar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Barnala
Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Bathinda Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Faridkot Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
FATEHGARH SAHIB Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Fazilka Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Ferozepur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Gurdaspur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Hoshiarpur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Jalandh Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Kapurthala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Ludhiana
Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Mansa Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Moga Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Pathank Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Patiala
Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
R Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
SAS Nagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Sangrur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
SBS Nagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Sri Muktsar Sahib
Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Tarn Taran Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Ms. Anshu Chandigarh Housing Board . -
1 Shukla ADJ Chd 776/2022 Vs Satish Kumar Contractor Ms. Geeta Gulati 16.11.2022 no 16.01.2023 60 Dismissed 34
Ms. Anshu Executive Engg. Chd Vs MS L
2 Shukla ADJ Chd 285/2016 Des Raj & sons Sh. G.C. Babbar 02.05.2016 23.01.2023 2453 Dismissed 34
Ms. Anshu M/s Satish Kumar Contractor .
3 Shukla ADJ Chd 249/2018 Vs Chairman Chd Sh. Naresh S Rana 19-02-2018 no 18.01.2023 1812 Disposed 36
. SH. VISHAL SODHI
Sh. Jaibir Singh U/s 34 of Arb.
M/S CHAMKAUR RICE FOR PETITIONERS,
4 Chaﬁg‘],arh CHD ABR/574/2017 MILLS VS. PUNSUP & ORS. | SH. ASHOK SHARMA 04.07.2017 No 12.01.2023| 2019 Contested NA NA And ?ggec Act,
garn. FOR RESPONDENTS i
Sh. Narender THE PSCS AND
5 ADJ CHD ARB 117/2017| MARKETING VERSUS M/S JRSYAL 28.02.2017 NO 17.01.2023 2151 CONTESTED
PARAM RICE MILLS
Sh. Narender
6 ADJ CHD M/S FARID COTTON
ARB 596/2016| GINNING VERSUS THE MD| SAHIL KHUNGER 08.11.2016 NO 18..01.2023 | 2261 CONTESTED
Sh TPS
7 Randhawa |CHD 1011/2014 ORIENTAL INS. VS. NEW DINESH MADRA 24.05.2014 18.01.2023 DECREE
ACIM AGGARWAL
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